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(b) The amount spent by the Deptt. of 
Tourism and ITDC in B bar 10 develop 
tourism during the Vllh Five Year Plan 
(1980 81 to 1984·85) is Rs , 152.05 lakhs in 
comparison to a Iota I expendi (lire amount 
of Rs. 606 ' .63 Jakhs spent by the Deptt. of 
Toudsm and ITDC for all tbe rest of the 
States and Union Territorie . 

Changing of the Financial Year 

833. SHRI SANAT KUMAR MANDAL : 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether Union Government have 
finally decid ed to stick to the present 
financial year (April to March) and has 
rejected the Jba Committee Tecommenda-
tion to switch over to the ca lendar y a r; 

(b) if so. the considerations which have 
weighed with Government in arriving at 
this decision; and 

(c) the merits and demeri IS of changing 
over the Boar..cial year to January to 
December or july-june as sugge ted by the 
Jha Committee, as compared to the preseot 
set-up? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FJNANCE (SHRI 
JANA-RDHANA POOJARY): (a) to (c). 
The matter is under consid ra tion of the 
Governmentt in consultation with the Sta te 
Governments, k epiog all relevant factors 
in view. 

[ Translation] 

Loans Advanced to Bogus Firms [ by 
Calcutta Based Brancb of Allababad Bank 

834. SHRI MOHD. MAHFOOJ ALI 
KHAN : Will the Minister of JNANCE 
be pleased to state: 

(a) wh tber the Calcu : ta·based branch 
of Allahabad Bank has advanc d loans to 
some bogus firms; 

(b) jf 0, the nameS cf th se firms and 
tbe a mount of Joan given in an irregular 
manner; 

(c) wh thee the officer of thi ban 
re ~lso il)volv", J , t.his d ali 

(d) jf so, whether any action has been 
taken against tbo e bank officers/employee 
who are involved in this fraud; and 

(e) if not, the reakons tberfor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR¥) : (a) and (b). 
S/Shri R .K. Jain, S K. Poddar and J .P. 
Poddar, in colJusion among themselves and 
in connivar.ce with s()me official f Bank of 
Baroda at its different branches in Calcutta, 
managed to obtain large oredit facilities in 
the nature of kite flying and group transac .. 
tions a nd subsequent Iy through letters of 
credit facilities granted to them. The three 
bra nches of the bank at Calcutta bad a so 
co-accepted the bills to facilitate their 
discounting through other banks in Calcutta. 
inclding AJlahabad Bank. Howe er, the 
transactions involving Allahabad Bank do 
not appear to b fraudu lent. 

(c) to (e) . Do not arise. 

(Engli~h] 

'India on tbe House Scbeme' (or Attracting 
Tourists io the Country 

835, SHRI BALASAHEB VI HE 
PATIL : Will the Mini ster of PARLIA-
MENTARY AFFAIRS AND TOU ISM 
be pJeased to sla te : 

(a) whether his Ministry bas announced 
a new cherne called "India on the Hou 0" 

to a t tract more tourists; 

(b) whether the scheme bas bee.n pub .. 
Ii bed without properly tying liP the details 
and making full arrangements with the 
concerned 8utb rities; and 

(C) xpectations/target for nerating 
more touri t i nffow in tbe country and tho 
financial I ains xp cted 1 

THE MI' I T R 0 PA LIA .. 
MBNTARY A FAIR AND TOURISM 
(SHRI .K.L. B A A ) : ( ) Y , Sir. 

(b) No. Sir. 

C) In the ' r t ear of er tiOD . 
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expect to attract at least 2500 additional 
foreign toud t to India through thi 
scheme. 

Priority to Pilgrimage Tourism iu eventb 
Ive Year PI n 

836. PROF. 
PARASHAR: Wi l) 
PARLIAMENTARY 
TOURISM be plea cd 

NAR IN CHAND 
th e Min jst ~ r of 
A PAIRS AND 

to state : 

(a) whether the ' 'pilgrim;lge tourism' 
has been accord t! d any pr iority in the 
Seventh Five! Year Plan; 

(b) if so the nature of prio ri ty g'v ~ n in 
the plan and the total am ount a l l (' cJt ~ d for 
this purpose; 

(C) the places of pilgrimage anj tourist 
importance which have been p Clally 
selected f ::i r th is purpo.,e , S l at~·wisc and 
the facilities pr p ed to be provided 
thereon; and 

(d) if not. whet her Government propose 
to accord lIny priority to this concept 
and evolve any c mpr hensive programme 
in consultaHo 1 with tb Iudia Tour j m 
Development orporatioo and State 
Government for thi s purp e and the likely 
date by wh ich it w uld b:! d ne ? 

THE MINISTER OF PARLIA· 
M NTARY AFFA[RS AND TOURISM 
(SHRI H .K.L. BHAGAT): (a) and (b). 
Promo tion of p i gri m tourism has beeQ 

cl.,;ord d d U.J pr iori ly in the Seven th Five 
Year Pl an. A provision of R. 150 lakbs 
ha b ..: n mJd ill th", S ... venth Five Year 
Plan for (hi purpose including Rs. 40 lakhs 
for the curren t fin ancial yea r. Also. the 
D : par1ment of Touri ~m set up a registered 
society in the year 1978, called Bhartiya 
Yatri Ava V lka Sam iti for the purpose of 
con truct ion of Dharamsha las (Yatrikas) 
at importa ot pi Ig r im centres throughout the 
country with a view t me tiog the needs 
of p Jg r ims VI It lng different reJigious 
cen tr s ill th! country. 

(c) A Ii t of th,! cen tres where the 
Bha rtiya Yl tri Avas Vikas Samiti proposes 
to e n lruct Yatrikas j given in the 
sta ternent below. Th~ e Yatri kas are 
de <; igned to provide nca t, but inexpensive 
ace )mmociation for the pilgrims. Yatrikas 
at Chitrako t and Acuarkantak (M.P.) have 
already been com miss ioned . Yatrikas at 
Bri ndavan, K'lm p", Nandmehar (UP). 
Bidar (Karoata ka) aod Puri (Orissa) are 
unde r construction. The final selection. 
h as however, to be made in 'consulta tion 
with State Governments and Union' 
Terri tories. 

(d) Does not ari e. 

Statement 

List 0/ Proposed Yalrikas to be Constructed by BhartlYa Yatri Avas V,kaJ Samltl 

1. ANDHRA PRADESH (Any to will be constructed) 
1. Sri Sa ilem 

2. Amarwati 

3. SrikakuJam 

2. ASSAM (one -do-) 

1. Gaubati (Kamakshi Devi) 

3. BI AR (Any three - do-) 
1. Bihar Sharif 

2. Gay'a 
3. Deoghar 
4. arJJ);lndir a hib, P tl) 




